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PROF. M.V. RAJEEV GOWDA (Karnataka): Sir, I associate myself with the issue
raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I also associate myself with the issue raised by
the hon. Member.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I also associate myself with the
1ssue raised by the hon. Member.

SHRI VIVEK K. TANKHA (Madhya Pradesh): Sir, 1 also associate myself with the
issue raised by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, 1 also associate myself
with the issue raised by the hon. Member.

SHRI PALVAI GOVARDHAN REDDY (Telangana): Sir, I also associate myself
with the 1ssue raised by the hon. Member.

SHRI D. BANDYOPADHYAY (West Bengal): Sir, T also associate myself with the
1ssue raised by the hon. Member.

SHRI AHAMED HASSAN (West Bengal): Sir, T also associate myself with the
issue raised by the hon. Member.

SHRI K. K. RAGESH (Kerala): Sir, I also associate myself with the issue raised by
the hon. Member.
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Concern over increase in food adulteration in the country
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Sir, healthy people will lead to a heathy nation =19 nation heatthy F0T, 279t
A F OEN contingert TAT §, 97 WEa HT WA@Y Sir, another wery
im portant issue that I want to raise is this. 309 TG-TR, we all know this brand called
IMaggie It was recently barmed by tatiy States for may reasons, ot orly the State of
West Bengal gave it a clean chit after examiningit. Later on this ban was ifted 9
T HTE B ATEATE, We need to be strict but we should not go on a witch-burt, and
getnine matifacturers should not be har assed.

ME. DEPUTY CHAIEMAN: Okay; thank wou Shi K. K. Ragesh
. flferriptions) .
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ME. DEPUTY CHAIEMAN: Voudewated to shother subject.

SHEI WD WADIMUL HAQUE: Sit, moy time isleft.

ME. DEPUTY CHAIRMAM: Then wyou became * How can it hbe?
. [Paferriptions) .

SHEI MD. HADIMUL HAQUE: 3it, aspet the Avumal Public Laboratory Testing
Report for the year 2004-15, 17 per cert of the samples tested were adulterated. It is
anincrease of 2 to 3 per cert from the previous year, Whereas the conviction rate has
gote dowers fromm 31735, it has gone down to 1,445, 3it, fine collected by the FE3AT has
doubled. At the end, Bit, [ woudd like to say that . (Bferrpfions) .. stringent and strict
actions shouldbe taken against people indalgingin food adulterai o,

ME. DEPUTY CHAIEMAN: Okay, time over. 3tai K. K. Ragesh you can associate,
. (Paferriptions) | Just associate. . fBaferripfions)

SHEI DEREE O'ERIEN : Git, with all respects, you sald that he has becom e*.

ME. DEPUTY CHAIEWAN: Ho, o T expuonge that. Sorry, I expunge that. 1 agres
with you Tharil: you Thatis expuanged. It was an off-the-ouff rematls

SHEI ANANDA BHASK AR EAPOLU (Telangand): 3it, I associate myzelf with
the izzue raised by the hon, Member
T Traveliteration it Urdu script.
wExpmzed a0 ordered o the Chair.
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SHRI RIPUN BORA (Assam): Sir, I also associate myself with the issue raised by
the hon. Member.

SHRI C. P. NARAYANAN (Kerala): Sir, I also associate myself with the issue
raised by the hon. Member.

SHRI D. BANDYOPADHYAY (West Bengal): Sir, I also associate myself with the

issue raised by the hon. Member.

SHRI AHAMED HASSAN (West Bengal): Sir, [ also associate myself with the

1ssue raised by the hon. Member.
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SHRI K. K. RAGESH (Kerala): Sir, while associating the hon. Member, last year,
the Ministry ... (Interruptions)...

MR. DEPUTY CHAIRMAN: No, no; only associate. There is no time for

explaining.

SHRIK. K. RAGESH: Sir, I will make only two points, please. Last year, the Ministry
of Agriculture conducted a study. In that study, it was revealed that 18.7 per cent of the
total samples collected contained pesticide residues, that also in the vegetables and many
other food items, which is very alarming. So, [ am requesting the Central Government to

immediately intervene and ensure safe food for the people of our country.
MR. DEPUTY CHAIRMAN: Yes, that is very important.

SHRI K. K. RAGESH: And also, the Food Safety and Standards Authority of

India has to immediately intervene. The Government should ensure that this particular
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organisation functions. That is also very important. So, the Government must be concerned

about hazardous food. I request the Government to ... (Inferruptions)...

MR. DEPUTY CHAIRMAN: Okay, okay. That is very important. I think the Health
Minister is also here. The point is, adulteration in food items is something you have to

give special attention to. Kindly take note of it and take stringent action; ensure this.

Problems of Narmada dam oustees
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